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MINISTRY OF RAILWAYS
 (RAILWAY BOARD)
~ NOTIFICATION
Now Delhi, the 215t September, 2011

GS.R. 705(E).~ In exercise of the powers conferred by clause (g) of sub-
section (2) of section 60 read with section 198 of The Railways Act, 1989 (24 of

 1989), the Central Government hereby makes the following rules further to amend
the Indian Railways (Open Lines) General Rules, 1976, namely:-

1L Short title and commencement.- (1)  These rules may be called the
Tndian Railways (Open Lines) General (Amendment) Rules, 2011.

(2)  They shall come into force on the date of their publication in the

Official Gazette.

2. In the Indian Railways (Open Lines) General Rules, 1976 (hereinafter
referred to as the said rules), in rule 3,12, in sub-rule (1), after clause (b) the

following clause shall be inserted, namely;-

“(ba) a Modified Semi-Automatic Stop signal by converting one of the Automatic
~ stop signal in mid-section under speciai instructions; when the ‘A’ marker is
iltuminated the signal works as Automatic stop signal, and when the ‘A’ marker
is extinguished it works as modif ed“ Semi-Automatic stop signal and assumes
‘off* aspect automatlcally or is taken ‘off” manually as rcqmred and”. ‘

In the sald rules, in rule 9. 01 after sub-rule (2), the follomng sub-rules shall be

msert:ed, namiely:- _
“(3)(a)under special instructions, one of the automatic stop signal between
two stations in the eutomatic block signaling territory. in cach direction
may be made as modified semi-automatic stop signal;
(b) the mid-section modified semi-automatic stop signal so provided shall
be interlocked with the 31gnals of the station ahead through track circuits
or axle counters or both and shall be controlled by the Station Master of

BS‘DL( C}ﬁ”ﬂ_'
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the station ahead, the rélevant_ indications whether the signal is in normal
aﬁtomatic mode or modified semi-automatic mode shall be available to the
Station Masters at both the ends; _

{c) Advanced starter signal of the station in rear shall be interlocked with

the mid-section modified semi-automatic stop signal in such a way that

~ when working with. ‘A’ sign extinguished, the Advanced starter shall

assume ‘off” aspect or ‘be taken ‘off” only when the line is-clear upto an

adequate distance beyond the mid-section modified semi-automatic stop

* . signal; similarly the mid-section modified semi-automatic stop sigoal shall

assume ‘off” aspect automatically or be taken ‘off” only when the line js
clear upto an adequate distance beyond the Home signal of the station
ahead; ' ‘ |

(d) during abnormal conditions like fog, bad weather impairing visibility,

the mid-section modified semi-automatic stop signal may be worked by

extinguishing ‘A’ marker in the manner prescribed under special

 instructions and this action shall also ensure that the ‘A’ marker of the

Advanced starter signal of the stétibn in rear and I-idrng signal of the

 station in advance shall also be extingished;

(6) the adequate distance meﬁtiqnéd under clause (¢) 3hdl.l not be less
than as prescribed under sub-rule (2); | |

- (f) during normal conditions, mid-section medified semi-automatic stop

signal shall work as normal autematic stop signal.

{4)(a) when the Loco Pilot finds mid-section modified semi-automatic stop

- signal with ‘A’ marker extinguished in ‘on’ position, he shall stop his train
in the rear of the signal and inform this fact to the Station Master of the

station ahead on approved means of communication as preseribed under
special instructions; | .. o | ‘

(b) the Station Master of the station ahead may authorise the Loco Pilot to
pass the mid-section modified semi-automatic stop signal working with
‘A’ marker extinguished in ‘on’ position through approved means of
communication after ensuring conditions and procedure prescribed under

' special instructions;

et i A Rt e =
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{c) in case the Loco Pilot is unable to contact the Station Master of station
ahead, he shall pass the signal at ‘on’ after waiting for five minutes at the
signal and proceed cautiously and be prepared to stop short of any
-obstruction; at a speed not exceeding ten kilometres an hour upto the next

Signal and act as per aspect of this signal; and

(d) the Loco Pilot shall report the failure of mid-section modified semi-
autometic stop signal to the Station Master of the station ahead.”.

In the said rules, in rale 9.03, after sub-rule (2), the following sub-rules shall be
 inserted, namely:- | |

“(3)(a) under special instructions, one of the aut’omatic stop signal between
two stations in thf;' automatic block signaling territory in each direction
may be made as modified semi-automatic stop signal;

(b) the mid-section modificd semi-automatic stop signal so provided shall
be interlocked with the sigﬁals of the station ahead through track circuits
or axle counters or both and shall be controlled by the Station Master of
the statlon ahead the relevant indications whether the sngnal is in nortnal
automatic mode or modified semi-automatic mode shall be available to the
Station Masters at both the ends; .
(c) Advanced starter 51gnal_of the station in rear shall be interlocked with

the mid-section modified semi-automatic stop signal in such a way that

when working with ‘A’ sign. extinguished, the Advanced starter shall
assume ‘off” aspect or be taken ‘off’ only when the line is clear upto an

~ adequate distance beyond the mid-section modified semi-automatic stop

signal; similarly the mid-section modified semi-automatic st‘cip signal shall
assuine ;off’ aspect automatica.lly or be taken ‘off” only when the line is
clear upto an édcquate distance beyond the Home signal of the station
ahead; - | |

(d) during abnormal conditions like fog, bad weather impairing visibility,
the mid-section modified semi-automatic stof) signal may be worked by

extinguishing ‘A’ marker in the manner prescribed under special

instructions and this action shall also ensure that the ‘A’ marker of the

Advanced starter signal of the station in rear and Home signal of the

station in advance shall also be extinguished;
gselt 427 0-3
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(e) the adequate distance ‘mentioned under clause (c) shall not be less

than as prescribed under sub-ruie (2);

(D - during normal conditions, mid-section modified sen‘u—mﬂomatlc stop

ISIgnal shall work as normal automatic stop signal, |

(4)(a) when the Loco Pilot finds mid-section modificd scmi-automatic stop

signal with A’ marker extinguished in ‘on’ position, he shall stop his train .
" in the rear of the signal and inform this fact to the Station Master of the

Lo et et . e — . —

station ahead on approved means of communication as prescribed under "
gspecial nstructions; ' '

(b) the Station Master of the station ahead may authorize the Loco Pilot to _

pass the mid-section modified semi-automatic stop signal working with | |
‘A’ marker eﬁtin'guished in ‘on’ position through appr‘ovéd means of
communication after ensuring condltlons and procedure prescribed under
_specml mstructlons,

(c) in case. the Loco Pilot is unable to contact the Station Master of station
| ahead he shall pass the signal at ‘on’ after wattmg for ﬁve minutes at thc o

sxgnal and proceed cautmusly and be prepared to stop short of any ' o

obstruction, at a speed not exceeding ten kilometres an hour upto the next |

Signal and act as per aspect of this signal;and

(@) the Loco Pilot shall report the failure of mid-section modified semi- |

automatic stop _sigm_ﬂ to the Station Master of the station ahead.”.

[No. 2010/Safety (A&RY19/20]

VE\IAYM]’ITAL Chahman,Rallway Boardas Mamber Ttaffic,
_ and Ex-Officio Secy.

Note The principal rules wete pubhshed in the Gazette of India, Extraordinary, Patt {1, Section 3,
Sub-section (i), vide number GS R, 445 (E), dated the 21st July, 1 98 1and subsequantly
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